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Setting up of Industrial Hygiene
Laboratories with the help of UNDP

1300. SHRI MADHAVRAO SCINDIA :
Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the UNDP has agreed to
help India in establishing th: network of
industrinl hygiene laboratories to minimise
the incidence of air pollution and working
environment of the country’s industrial
areas; and "

(b) if so, the details of such network
to he established indicating the location of
the laboratories to be set up and the anti-
pollution measures to be taken through
these labs ? »
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMAVIR) : (a)
and (b) UNDP has agreed ta help India in
the establishment of Industrial Hygiene
laboratorics for strengthening the factory
Inspection and Advice Services %0 as (o0
make the industrial manigements aware of
the potential hazards due to pollutants.
Such laboratories are being proposed to be
set up in the Factory Inspectorates of
the following States/Union Territorics,
equipped with a set of sampling and measur-
ing equipment for purposes of demuonstra-
ting and training in monitoring health and
safety siandurds in factories :

Bihar, Gujarat, Haryauna, Karnataka,
Kerala, Maharashira, Orissa, 'unjab,
Rajasthan, Tamil Nadu, West Bengal,
Goa, and Pandichery.

Rehabilitation of Bonded Labour

1301. SHRIMATI PRAMILA DANDA-
VATE : Will the Minister of LABOUR
AND REHABILITATION be ploased to
state :

(a) whether it is a fact that only 41.2
per cent of th- released bonded labourers
were rehabilitated;

(b) if so, the reasons thereof:;

(c) the steps being taken to rehabilitate
the rcmaining 58.8 per cent labourers al-
ready released:

(d) how many of them have again
become bonded labourers; and

(¢) the estimated total number still to
be released ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMAVIR) : (a)
to (c) As per the Planning Commission’s
report on the =valuation of the Centrally
Sponsored Scheme for rehabilitation of
bonded labourers released  regently,
only 41.2% of the released bonded
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30 6.1981. However, as  per the latest
reports received from the Swmte Govern-
ments, out of the total number of 1,66,266
bondcd labpurcrs  indentfied and  freed,
1.26,395 bonded labourers have been reha-
bilitated as on 31.5.1984, the percentage of
rehabilitation being 769, approximately.
Out of the balance aof 39,871 (1,660,266 —
1,26,395), target for rehabilitation of 30,633
relcascd bonded labourcrs has been fixed
during the current financial year (1984.85)
and the remnining bonded labourers will
be rchabilitatzd during the next financial
year.

(d) None of the State Governments
who are respinsible for implementation of
the Bonded Labour Sysiem (Abolition) Act,
1976 have reported any instance of the
freed bonded labourers sliding back to
bondige.

() ldeniification of bonded labourers
and their subsequent release and rehabilita-
tivn 14 a continuous process. The Stute
Ciovernments, who are the appropriate
gavernment for this purpose, have been
requested from time to time to take urgent
and eflective steps, including undertaking
of intensive surveys Lo secure early relcase
and chabilitation of bonded labourers,
wherever found existing. Detailed guide-
lines have also be¢n issued to the State
Governments in this regard. It is, therefore,
not possible to precisely indicite the esti-
mated number of bonded labourers left to
be released.

Promotion of use of Fertilizers

1302. SHR1 MADHAVRAO SCINDIA :
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(a) whether certain backward districts
of Madhya Prddesh and other such areas in
eastern States have been taken np under a
5-Yezar Programme for promoting fertilizer
usages on scientific lines under an Indo-
British Fertilizer Education Project;

(b) if so, what progress has so far been
made in each of the areas with regard to

promotion of use of fertilizers and other





